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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 440/2022

In the matter of:
Ganesh Prasad Applicant
Versus

Govt. of NCT of Delhi. Respondents

STATUS REPORT ON BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
19.07.2022.

IT IS MOST RESPECTFULLY SHOWETH:

. That, this Hon'ble Tribunal vide its order dated 19.07.2022 pleased to
constitute a Joint Committee comprising of State Ground Water Authority,
Delhi Jal Board, DPCC and Deputy Commissioner (South West) Delhi.

Further, a factual and action taken report was also sought in the matter.

. That Sh. Ganesh Prasad has filed a complaint before this Hon ble Tribunal

against running of Reverse Osmosis Water Purification Plant by Pradeep




&

Gujar at R-2/4, Sitapuri near Dabri Mor without obtaining requisite

permission.

. That, in Delhi there is no State Ground Water Authority, so far, hence in
place of State Ground Water Authority, Central Ground Water Authority
was co-opted in the joint inspection team by DPCC, being nodal agency for

coordination and compliance.

. That, in compliance to the order passed by this Hon'ble Tribunal, the Joint
Committee consisting of Officials from Central Ground Water Authority,
Delhi Jal Board, DPCC and Deputy Commissioner (South-West) Delhi
carried out an inspection of the site on 27.09.2022 and following are the

observations of team:

e No RO Plant was existing at R-2/4, Sitapuri near Dabri Mor.

e The Applicant/ Complainant Sh. Ganesh Prasad was contacted by
the joint team on his mobile no. 9971273574 (As mentioned in the
complaint). He informed the Joint Committee that his name is
“Ganesh” not “Ganesh Prasad” and he had not lodged any
complaint regarding the illegal RO Plant.

Copy of the inspection report dated 27.09.2022 is enclosed herewith as
ANNEXURE-1.

. In view of the joint team findings, no action is required to be taken at this

juncture.




®
X

(Ajeeta Daya Agrawal)

The present status report may kindly be taken on record.

Sr. Environmental Engineer
Dated: [ October, 2022
Place: Delhi




JoInT (NePEcTION REPORT 74 Dotid =2 3 69,

Ammcwrf’vl
%WWM%% Hom' B N o T ! m*@

[Petmas by o4 mo L‘(HO/Z.QZZ_. FA 1

VHM VA& fjovj-ejf\lﬂ,—[‘oj D_JU,\)ﬂ J‘M JMWW

L

(1) wo P‘O.WWWW%MM

@) Tk pdihowo %.WPMW bory  podnetd
Wiee S meok il aoawbots 497273 35 TY C,{HMW-J
da I pmepliind) U drd e Joied et
Bt g momee 44 1 . o W’PMM
and b hed pod ey oy ppptiint sangpdicg
fh sMapl Ro Plact sk B mesohrond g bdisisd o, f4

2?[0?[:’,0»» gl oa] ot 4{;’[}% = Bp7iw il JE D3R
JEE, ) K gy i REIRIIR. 551000
i }JPCC 4

Loz, . fot

5\4' M

TC BhCL




"
()
@)
(W
\p)

Ps'wkl% [AHW
RpvT. |eh .

Dv- A \f!'j'd?qktwwv
(Dee':o*{t c?nﬂ/b) Fanen

(b> AHLL DEV

(#)
#)

RATUHICR SINGH

ThQUAMI AT N

ATTEVDAUCE SMEET

TE€, dPcec

POWARL SOM @f)
FIELD AP

flen MT.

C.G ML




	Page 1
	Page 2
	Page 3
	Page 4
	Page 5
	Page 6

